
िवशव को अपने साथि लेकर चलने से पूरी हो सकती है । उपसभापित  महोदय, अंतरचाष्ट्ीय योग 

िदवस की घोषणा िवशव को अपने साथि लेकर चलने की हमारी सरकार की �ितबद्धता की एक 

महतवपूण्भ उपलस्ध  है ।

मैं संसद के अपने सभी सािथियों को आशव्त करना चाहँूगी िक आने वाले िदनों में भी हम 
िवशव को अपने साथि लेकर चलने के अपने अनवरत संकलप को दशचाते रहेंगे ।

जहा ं एक ओर हमने भारत और समपूण्भ दिक्ष ण एिशया को समृद्ध बनाने के िलए सि �य और 
अिभनव �योगों की लगातार वकालत की है, वहीं दूसरी ओर हम भारत की "सॉफ्ट पॉवर", 
िजसमें शािमल हैं भारत की समृद्ध सं्कृित और उसके लोगों की िविव धता और िविश ष्टता, 
इसको िवशव के सामने लाने के िलए नए उपायों पर िवचार कर रहे हैं और उन पर काम भी 
कर रहे हैं । धनयवाद ।"

MR. DEPUTY CHAIRMAN: Now, Shri Rajnath Singh to make a Statement. 
You lay the Statement on the Table of the House. ...(Interruptions)....

Arrest of a youth running Twitter handle on behalf of ISIS

गृह मं�ी (�ी राजनाथ िसंह): महोदय, मैं सोशल मीिडया के माधयम से ISIS का �चार करने 
वाले युवक की बैंगलूरु में हुई िगरफतारी के संबंध में अपना वकतवय सभा प्टल पर रखता हँू ।

*"उपसभापित  महोदय, लगभग 24 वषटीय मेंहदी मसरूर िवशवास को Unlawful Activities 
(Prevention) Act, 1967 की धारा 3, 13 और 18 एव ं सूचना �ौद्ोिगकी अिधिन यम की धारा 
66 (च) और IPC की धारा 125 के अंतग्भत अपराध संखया 1218/2014 में बैंगलूरु पुिलस द्ारा 
13 िदसंबर, 2014 को िगरफतार िकया गया । उकत अिभयुकत एक Twitter Account के माधयम 
से ISIS साम�ी पिर चािलत करने में अपनी भिूमका के बारे में यूनाइ्ेटड िकंगडम में इलेक्ट्ॉिनक 
मीिडया में सव्भ�थिम �काश में आया । उसकी िगरफतारी के िलए सूचना जु्टाने में कें �ीय एजेंिसयों 
ने कणचा्टक पुिलस के साथि िमलकर काय्भ िकया । मेंहदी का, यूजर नेम "शामी िव्टनेस" के 
अंतग्भत एक Twitter Account थिा । वह ISIS की मुखयत: अरबी भाषा की साइ्टों को देखता 
थिा और िफर उनकी िवषय व्तु का अं�ेजी में अनुवाद करता थिा और उस साम�ी को अपने 
Twitter Account पर डाल देता थिा ।

पूछताछ के दौरान मेंहदी ने यह खुलासा िकया िक उसके Twitter Account को देखने वाले 
60 �ितशत से अिधक लोग पसशच मी देशों के गैर-मुस्ल म लोग थेि और उसके अिधका ंश मुस्ल म 
followers पसशच मी देशों, िवशेष रूप से यूनाइ्ेटड िकंगडम के थेि । मेंहदी ने अपने कॉलेज के 
िदनों के दौरान इं्टरने्ट के जिर ए सीिरया, इराक और अफगािन्तान में होने वाले घ्टना�मों 
पर गहन नजर रखनी शुरू कर दी और वह वष्भ 2009 से सोशल ने्टविक्भ ग साइ्टों पर सि�य 
रहा है । कुछ समय से मेंहदी ने "जेहाद" से संबंिधत मामलों पर सोशल ने्टविक्भ ग साइ्टों पर 
लोगों से समपक्भ  करना शुरू कर िदया ।

मेंहदी कोलकाता के एक मधयम वगटीय पिर वार से संबंध रखता है और उसने वष्भ 2012 में 

*Laid on the Table.
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गुरु नानक देव �ौद्ोिगकी सं्थिान से इलैक्ट्ीकल इंजीिनयिर ंग की पढ़ाई की है । कैमपस भतटी 
अिभयान के बाद वह ITC, बैंगलूरु में आ गया और इस समय वहा ं पर िनयुकत है ।

मेंहदी िवशवास से की गई पूछताछ से यह पता चला है िक उसकी गितिविध यां ISIS समथि्भक 
साम�ी को अपने Twitter Account और सोशल मीिडया साइ्टों पर पो््ट तथिा Re-Post करने 
तक सीिमत थिीं । उसने ISIS के िलए लोगों की भतटी करने से इंकार िकया है । 

आगे जा ंच जारी है ।"

SHRI P. RAJEEVE (Kerala): Sir, I have a point of order. Sir, as per the 
...(Interruptions)...

SHRI SITARAM YECHURY (West Bengal): Sir, what are you doing? 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Let me hear the point of order. ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, what is this Statement? ...(Interruptions)... What 
is this Statement that you allowed her to lay? I want to ask this question. How did 
you allow this to be laid? ...(Interruptions)...

SHRI P. RAJEEVE: Sir, I have a point of order. ...(Interruptions)...

DEPUTY CHAIRMAN: Let me listen to Shri P. Rajeeve. ...(Interruptions)... I 
have allowed your point of order.

SHRI SITARAM YECHURY: What is this Statement? How are they being 
allowed? ...(Interruptions)... Sir, why did you allow this? What is the meaning of 
this? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I can’t understand what you are saying. 
...(Interruptions)...

SHRI SITARAM YECHURY: Sir, what is the meaning of this statement?

MR. DEPUTY CHAIRMAN: The Statement was only being laid on the Table 
of the House. ...(Interruptions)... I allowed her.

SHRI SITARAM YECHURY: I want to seek clarifications. What about my 
clarifications on the Statement? Sir, can you allow the Statement to be laid? 
...(Interruptions)... How can they lay it? How did you allow them to lay? 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: It is Supplementary List of Business. Supplementary 
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List of business is allowed. ...(Interruptions)... Let me hear what the hon. Members 
want to say ...(Interruptions)... Why don't you allow your own Members to say what 
they wanted to say? ...(Interruptions)... Shri Yechury wants to say something. Shri 
Rajeeve wants to say something. Why don't you allow them? ...(Interruptions)... Let 
me listen to them ...(Interruptions)... Shri Naresh Agrawal wants to say something 
...(Interruptions)... What do you want to say? ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, I want to say something. ...(Interruptions)...
Till the hon. Prime Minister is not here and does not announce a policy decision 
of taking action against all these people who are making irresponsible statements, 
we cannot have any discussion. ...(Interruptions)... We want your ruling on that 
...(Interruptions)... According to the distribution of responsibilities announced by the 
Rashtrapati Bhawan, when the Council of Ministers was sworn-in, the Prime Minister 
and the Prime Minister alone is responsible for taking important policy decisions. 
And, unless he is here and assures the House that he is taking a decision against 
these errant Members of his party who are making these statements, there cannot 
be any debate on this issue ...(Interruptions)...

MR. DEPUTY CHAIRMAN: But, the Cabinet is a collective responsibility 
...(Interruptions)... It is a collective responsibility. ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, he -- Prime Minister -- alone is responsible for 
policy decision ...(Interruptions)... It is written in the Cabinet division of responsibility 
...(Interruptions)... He alone, as a part of collective responsibilities, is responsible for 
important policy statements.

अलपसंखयक काय्य मं�ालय में राजय मं�ी; तथा संसदीय काय्य मं�ालय में राजय मं�ी  

(�ी मुखतार अब्ास नक़वी) : हमारे िवपक्ष के साथिी िड्कशन में इं्टरे््ेटड नहीं हैं ...(वयवधान)... 

जब चचचा करने के िलए सरकार तैयार है और सरकार पूरी तरह से हर मुदे् पर चचचा के िलए 

तैयार है, गृह मं�ी जी ने भी कहा है, लीडर ऑफ िद हाउस ने भी कहा है, उसके बावजूद भी 

लगातार िड््टबबेंस हो रही है, यह अनफॉचयु्भने्ट है । ...(वयवधान)...

SHRI SITARAM YECHURY: That is what they said ...(Interruptions)... He is 
alone has to answer ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please, cooperate ...(Interruptions)... Please, sit down 
...(Interruptions)... I would request you to stop shouting slogans. ...(Interruptions)... 
थिोड़ी देर के िलए बैिठए ...(वयवधान)... What is this? ...(Interruptions)... I have one Bill 
for withdrawal ...(Interruptions)... थिोड़ी देर के िलए रुक जाएं ...(वयवधान)... Now, Shri 
Ashok Gajapathi Raju. ...(Interruptions)...

Statement by  [15 December, 2014]  Ministers 321



322 Calling attention to matter [RAJYA SABHA] of Urgent Public Importance

THE MINISTER OF CIVIL AVIATION (SHRI ASHOK GAJAPATHI RAJU 
PUSAPATI): Sir, I move for leave to withdraw the Anti-Hijacking (Amendment) 
Bill, 2010 ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Let the Bill be allowed to withdrawn. 
...(Interruptions)... 

MR. DEPUTY CHAIRMAN: That means you don’t want a discussion. I am 
going to adjourn then. ...(Interruptions)... I have a suggestion. ...(Interruptions)... The 
Pradhan Mantri is not here; how can he come? ...(Interruptions)... The Prime Minister 
is not in Delhi. How can he come? ...(Interruptions)... I am going to adjourn the 
House, I have no other go. ...(Interruptions)...

The House is adjourned to meet at 11.00 a.m. on Tuesday, the 16th December, 
2014.

The House then adjourned at twelve minutes past 
three of the clock till eleven of the clock on 

Tuesday, the 16th December, 2014


